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TB Hospitals and Centres in M.P. 

317. SHRI SURESH PACHOURI: Will 
the Minister of HEALTH AND FAMILY    
WELFARE   be    pleased    to 
state: 

(a) the number of TB hospitals and TB 
centres that arc functioning at present in 
Madhya Pradesh with the details of each 
district in the State; 

(b) whether Central Government pro-
vides funds for the proper maintenance and 
functioning of such TB hospitals and 
centres in the State; 

(c) if so, what arc the details thereof; 

(d) whether Government are aware 
that most of the TB hospitals and TB 
centres in the State arc completely in 
disarray; and 

(c) if so, what remedial steps Govern-
ment propose to take to improve the 
conditions of TB hospitals and centres in 
Madhya Pradesh? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA 
DEVI SIDDHARTHA): (a) Under the 
National TB Control Programme, fully 
equipped and staffed District TB Centres 
are functioning in 45 Districts of the State 
of Madhya Pradesh. In addition there are 4 
other T B Clinics in the State. In all there 
are 1985 TB Beds in the State. District-
wise details are given in the enclosed 
Statement. (See below) 

(b) to (e) National TB Control Prog-
ramme is implemented .as a centrally 
sponsored scheme. Anti TB drugs/material 
and equipments are being supplied to the 
TB Centres run by State Governments on 
50:50 sharing basis as per the pattern of 
assistance laid down by the Planning 
Commission. 

Maintenance and functioning of TB 
Hospitals and TB Centres however comes 
under State Plan Sector and is primarily the 
concern of the State Govt. 

Statement 

District wise information about TB 
Hospitals/TB Centres & TB beds 
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Suicide   by  consuming  sulphas tablets 

in Madhya Pradesh 

31S. SHRI SURESH PACHOURI: Will 
the Minister of HEALTH AND FAMILY   
WELFARE   be   pleased   to 
state: 

(a) whether Government arc aware 
that a number of persons in Madhya 
Pradesh in the recent past committed 
suicide by consuming sulphas tablets 
which arc available at Fertilizer 
Stoics and other medical stores in 
the State; 

(b) if so, what arc the details 
thereof during the last one year; 

(c) whether Government propose to 
impose a ban on the sale of sulphas tablets 
in Madhya Pradesh; and 

(d) if not, the reasons therefore? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA 
DEVI SIDDHART-IIA):   (a)   to   (d)   The   
information   is 

being   collected   and   will   be   laid   on 
the Table of the House. 

Formulation for non-surgical 

termination of early pregnancy 

319. SHRI SURESH PACHOURI: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government are aware 
that scientists in the country are 
working on formulations similar to 
RU 486 which is being used for non 
surgical termination of early pregnancy 
in U.K., France and other European 
countries; 

(b) if so, what are the details 
thereof; 

(c) whether Government propose to 
finance such research projects; 

(d) if so, what are the details of 
financial aspect involved in these projects 
per annum; and 

 


